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action will be taken after the consi• 
deration of the report. 

Mr. Speaker: Next question. 

Shri K. IL Basu: I wish to pi.t a 
supplementary question, Sir. 

Mr. Speaker: The report referred 
to is not here. Next question. 

RAJENDER NAGAR, NEw DELHI 

•3'72. Shrl AJU S�b: Will the Minis
ter of Works. Boasill&' aad SupplJ' be 
pleased to state: 

(al whether it is a fact that there 
were complaints regarding sub-stand· 
ard work of the construction of re
fugees' quarters in Rajender Na,ar. 
Pusa Road, New Delhi; 

(bl if so. whether any action has been 
taken ag!linst any Central Public 
Works Department Contractor or 
Oflkial; and 

(c) what action was taken and 
aeainst who,m? 

Tbe MbliSter or works, Boasill& 
and Supply (Sardar Swan.a Slnrh): 
(a) Yes; Sir. with regard to the work 
completed in 1949. 

(bl and (c). Yes, The Assistant En 
eineers and Section Officers concE'.med 
were warned and the contractors res· 
ponsible for the sub-standal'd work 
were made to pay the expenditure 
involved in repa.lrs and renovatlv'l . .  

Sbrl AJit SiAgh: May I know whe
ther only section officers were t·harge
sbeeted? 

Sardar Swann Siu«bt No, Sir. 
Assistant Engineers also were charge
sheeted and the punlshmer.t, as I 
have already indicated, was awar:\ed. 

Shri AJit SIJlgb: ls it a fact t!1at 
any of the section officers on this 
work was man-bandied by any of the 
contractors? 

Sardar Swaran S1Arh: I am atraid, 
Sir, I . would not know the details of 
something which took place in the 
year 1949. It a separate question is 
tabled, I will collect °the informatioa. 

Shri B. S. Murthy: May I I.now, 
Sir, who conducted the enquiry? 

Sardar Swal'llll Singfl: One ,,f 1he
officers. 

HYD� NIRMAL CRAFT 

•373. Shri M. IL Krishna: Will the· 
Minister of Commerce and I.Ddastry be 
pleased to state whether ·the Govern
ment of India are considering the 
matter of glv.lng any asslstanee to· 
revive the four hundred year old; 
Indian Craft of Nirmal in Hyderabad' 
State? 

The Miaister of Commerce ud l a -· 
dllffl7 (Shri T. T. Krislmamachari): 
Yes, Sir. The matter ls under consi· 
deration. 

. Shri M .  B. Krishna: May I know,. 
Sir, whether any of the goods pro
duced by Nirmal Craft was exported 
to foreign countries? 

· 

Shrl T. T. &risbnamaebari: I am 
unable to answer that question with 
any precision. U notice ls given, r 
can try to answer It. 

Shri M. B. IUtslaua: What is the· 
amount that the Government rf Hy
derabad have requested the Cer.tral' 
Government for this particular prc,
posal? 

Shrl T. T. Krislmamaehari: The· 
proposal involves an outlay or· 
Rs. 26,600. 

BHADA NANGAL l'ROJBCT 
• 03'75. Shri L. N. Mishra: Will the Min·· 

ister of PlamliJlc be pleased to state: 

(a) whether a TechnlC'al Committee· 
to look into the question of power· 
generation, phasing and economic sy�
tem of power distribution, etc., for Uie· 
Bhakra Nanga\ Project has been ap
pointed; 

(b) lf so, the personnel of the coin· 
mittee; and 

(c) the time by which It is expected
to su.bmit its report? 

The Deputy Mlaister of (rrip.tlon 
ud Power (Shrl Batbl) :  (a) to (c). 
A statement is laid on the Table -or 




